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Mr.‘ Sngaker: Order, order. We are
entering into an argument now.

Shri R. K. Chandhuri: To what
class of persons...

Mr, Speaker: Now we are going to
the next question.
ALLOWANCES TO THE MNAvVAL PERSONNEL

*223. Shri Nanadas: Will the Minis-
ter of Delence be pleased to state:

(2) what are the rates of allowance
paid to the Naval Personnel in liue of
married quarters at present:

(b) whether there is any proposal
to enhance the present rates; and

(c) if so, when the enhanced rales
will come into force?

The Minister of Defence Organi-
sation (Shri Tyagi): (a) The present
rates of allowance are:—

Cheit Petty Officer ... Rs. 16/- p.m.

Petty Officer  ......... Rs. 6/
Leading Seaman ......... Rs. 2/8/-"
Able bodied/Ordinary

RAtNE oooowoonnseeeninnn. Re 1/-"

(Officers are not entitled to Allowance
in lieu of quarters).

(b) and (c) The matter is under
consideration.

Shri Nanadas: May J know, Sir,
when these rates were fixed?.

Shri Tyagi: They have been in
vogue for some years. I do not know
the exact date when they were fixed.

Shri Nanadas: May I know, Sir,
whether the Government is aware of
the fact that there is strong demand
from the naval personnel that their
married allowance should be enhanc-
ed immediately?
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Shri Tyagi: Yes, Sir. Government
is fully conscious of it and Govern-
ment has taken up the question under
their consideration and very soon I be-
lieve Government will be in a position
to announce the enhanced rates.

Kumari Annie Mascarene: What is
the principle on which Re. 1 per
month js given for the ratings?

Shri Tyagi: About fixation of rates,
there are no principles imvolved. Basi-
cally the decisions are taken taking
into account the economic resources
of the country.

Mr, Speaker: Next question,

Kumari Annie Mascareme: May I
know whether it is a fact that married
life...

Mr. Speaker: Order, order. Next
question.

FULBRIGHT SCHEME

#224, Shri T. K. Chawdhuri: (a) Wil
ine Minister of Education be pleased
to state how many scholars, teachers
and students from U.S.A. are now in
India under the Fulbright scheme?

(b) What facilities do we have to
provide in our Universities and other
educational institutions for these
scholars?

(c) What is the total number of
Indian scholars exchanged for study
in U.S.A. against the total number of
U.S. scholars who have come to India
uptil now?

The Deputy Minister of Natural
Resources amd Scienlific Research
(Shri K. D, Malaviya): (a) Seven-
teen, Seven and sixteeen respectively.

(b) No specific facilities are provid-
ed to these scholars. However, in case
of difficulties in matters of admission
or facilities for research and the like
Government of India have been pro-
viding necessary assistance.

(c) 388 and 124 respectively.

Shri T, K. Chandhuri: May I know
who selects these scholars? Do the
Government of India exercise any kind
of control over the selection of Indian
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scholars who are sent to the United
States, and over the selection of Unit-
ed States scholars who come to this
country?

Shri K. D. Malaviya: The selection
for grants to Indian students are
made in the first instance, by Region-
al Committees in Madras, Bombay,
Calcutta and Dethi, and later on by
the Foundation’s National Selection
Committee. Finally all selections are
made by the Board of Foreign Scho-
lars in the United States.

Shri T. K. Chaudhuri: I wanted to
know whether the Government of
India exercise any kind of control or
have any voice over the selection of
these scholars?

Shri K. D. Malaviya: As I stated
earlier, there are four Regional Com-
mittees, "which select these Indian
students. They are at Madras, Bombay,
Calcutta and Delhi. The first selection
are thus always made by these Regio-
nal Committees,

Shri T. K. Chaudhuri: Are these
Regional Committees appointed Ly
the Government of India?

Shri K. D. Malaviya: Not so much
by the Government of India, but the
Board appoints these Committees on
which Government of India haye
their representatives on fifty fifty
basis.

Shri Muniswamy: May I know
whether it ig possible for the hon.
Minister to explain briefly the details
of this scheme?

Mr. Speaker: Order, order.

Shri D. C. Sharma: May I know
whether these scholarships are meant
only for technical subjects, or also
for non-technical subjects?

Shri K. D. Malaviya:
of subjects.

For all types

Shri Sarangadhay Das: May I know
whether the students who go to the
United States of Americg are briefed
by the Education Ministry, as to how
they should conduct themselves while
in the United States?

23 NOVEMBER 1953

Oral Answers 300

. Shri K. D. Malaviya: No praticular
briefing is done ror is needed.
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Shri Joachim Alva: Are Govern-
ment aware that quite a number of
manganese mine-owners in North
Kanara have shifted themselves to
Goa, because there are no coastal or
transport facilities for them in North
Kanara?

Shri K. D. Malaviya: Unfortunately,
I am not aware of it.





